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IN THE HIGH COURT OF DELHI AT NEW DELHI
CO.PET. 460/2014 & CO.APPL. 1353/2019

MERCURIA ENERGY TRADING B.V. ... Petitioner
Through: Ms. Sayobani Basu & Mr.
Akash Ray, Advs.

VErsus

INDO MERCURIA INTERNATIONAL PRIVATE LIMITED
..... Respondent
Through:  Ms. Aarushi Tiku, Mr. Abhay
Agnihotri & Mr.  Vikram
Choudhary, Advs.

CORAM:

HON'BLE MR. JUSTICE DHARMESH SHARMA
ORDER
07.05.2024

No time left.

Re-notify on 10.09.2024.

DHARMESH SHARMA, J.

MAY 07, 2024/sa

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 16/05/2025 at 14:03:06




